INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF D BENCH FOR 11-MARCH-2026 (WEDNESDAY)
BEFORE HON'BLE NARENDER KUMAR CHPUDHRY, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 8

sl | Appeal Number ' A;::’rt' Assessee Name , "~ | Remarks
B _'5788/%’:‘\4/2025 | 2016-17 | [A] DURGA VIJAYKUMAR LAKHANI
2 5810/@’:4/2025 | 2012-13 | [D] MANJU PARAS PRWAL (E-FILE)
3 6'213-’,&?4/2025 2022-23 | [D] DHANANJAY CHANDU SHETTY (E-FILE) |
| ,4." ,655-3}&?4 2025 | 200718 | [A] MANEKCH_AI.\IIZ.)_"PAN_ACHAND T_RAQI'NG INVESTMENT CO. PUTLTD |
5 | 5556/!512%?625 ' 2013-14 | [A] MONIL ASHWIN THAKKAR (E-FILE) |
e | _m 201615 | [A] MAULANA AZAD ALPSANKHYANK ARTHIK VIKAS MAHAMANDAL
7542/MUM/2025 MARYADIT |
3 /;6?4/2025 201516 | [A] RAMESH K SHRISHRIMAL o
8 7584/dﬂﬁ4/é025 2012-13 _'[wasoms FINE JEWELS PVT LTD (E-FILE)
5 | g3 /»ﬂj?« 12025 | 201516 | [A] RANDIT KUMAR LADHA (E-FILE)
| 10 “7834/@?4/2025 2016-17 | [A] RANJIT KUMAR LADHA (E-FILE)
11 { 7835/&’;‘4/2025 | 2017-18 | (a7 RANIIT KUMAR LADHA (E-FILE)
1z 7836/1\,%[/2025 | 2018-19 | [A] RANJIT KUMAR LADHA (E~FiLE}l
] - 2019-20 | [A] RANDIT KUMAR LADHA (E-FILE)
14 7838/,\_4{6‘;‘4/2025 2021-22. | [A] RANJIT KUMAR LADHA (E-FILE)
| 15 | '7839 /Nll-lrjﬁd 025 | 202223 {IA] RANJIT KUMAR LADHA (E-FILE)
|16 7840/M”U';‘4[2025_ 2623-24 [A] RANJIT KU.MAR LADHA (E-FILE)
{17 Jo55 /Mrru?ruzozs | 2020-21 | [A] RANIIT KUMAR LADHA (E-FILE)
18 .84771,%%2025 2018-19 | [A] MAYANK TARSARIA (E-FIL.E)"_'..._ -
19, 475 /nﬂ;?a'/zozs 2018-20. | [A] MAYANK TARSARIA (E-FILE)
20} 0 erLr& 025 | 202022 I MAYANK TARSARIA (E-FILE)
21| geig /l\}lg\\d /2025 | 201920 | [A] RAMESHKUMAR PURAJI JAIN (E-FILE)
| 2 | 6520 /qu 2025 | 202021 | A7 RAMESHKUMAR PURATI JAIN (E-FILE)
[ 23 ac 41,\,116‘;‘4 025 | 202021 | [A] MANG;LAL PURAJI JAIN (E-FILE)
24 o /Mrfsi_;a/zozs 2019-20 | [A] MANGILAL PURAJI JAIN (E-FILE)




REVISED CAUSE LIST OF D BENCH FOR 11-MARCH-2026 (WEDNESDAY)

‘BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER |

AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 8

Assmt,

_.Srl. ‘A-ppeal Number Year 'A;sse'ssee Name._ Remarksl
| .. TTIA | 2014-15 | [A] RAJESH M SHAH HUF
8502/MUM/2025 | # |
26 9508 /Nl!mn /2625 2015-16 | [A] MEENA AGARWAL
27| geiy /wInTJ?w‘/zozs | 2013-14 | [A] MADHU KACHHARAM ACHHRA (HUF) (E-FILE)
28 5051 /p,l,m‘,l /2025 2013-2014 | [A] RATUL TEX PRIVATE LIMITED (E-FILE) .
290 oo Mﬂ& /2025 | 2018-2019 | [A] RATUL TEX PRIVATE LIMITED (E-FILE)
30| 904 /@I& 12025 | 2016-17 | [A] MEGASOLIS RENEWABLES PVT LTD
[ 8093 /1\%?4 12025 - [A] DON BOSCO LEARNING AND DEVELOPMENT CENTRE (E-FILE)
| 32| go0a /@3’;‘ 12025 - [A] DON BOSCO LEARNING AND DEVELOPMENT CENTRE (E-FILE)
3 | 4300 /MIE’;,, /2035 | 201819 | [A] MAKEWAVES SEA RESORTS PVT LTD
E /@E’;‘d /2025 | 2012:13 | [A] DILIPKUMAR CHIMANLAL AND COMPANY
135 gae /Nlla’;,i /2025 | 2010-11 | [A] DILIPKUMAR CHIMANLAL AND COMPANY
36 | gono /JE’:,I fa02s | 2012-13 [D] DILTPKUMAR CHIMANLAL & COMPANY (E-FILE)
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF F BENCH FOR 11-MARCH-2026 (WEDNESDAY)

~ BEFORE HON'BLE SAKTIJIT DE\.fjr VICE PRESIDENT
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 2

srl Appeal N_l_:mbsr Assmt. Year i % - Assessee Name Remarks
t | maeoi/MUM/2025 | 201819 | [A] JORABAT SHELLONG EXPRESSWAY LIMITED (E-FILE)
2 | TIA6011/MUM/2025 | 2020-21  |IA] JORABAT SHILLONG EXPRESSWAY LIMITED (E-FILE)
ITA 6012/MUM/2025 | 2022-23 | [A] JORABAT SHILLONG EXPRESSWAY LIMITED (E-FILE)
4 | ITA1204/MUM/2026 | 2017-18  §[A] JORABAT SHILLONG EXPRESSWAY LIMITED (E-FILE)
5 | ITA2238/PUN/2024 2015. [ JITENDRA NIRANJAN KEWALRAMANI
6 | ITAS396/MUM/2025 | 2018-19 . | [A] ULTRAMARINE & PIGMENTS LTD (E-FILE) N
7 | ITA 5997/MUM/2025 2021-22 | () ULTRAMARINE & PIGMENTS LTD (E-FILE) '
8 | ITA 7921/MUM/2025 2013-14 - | FA] UNITYUPLIFT HOMES LEP-
9 | ITAOI7L/MUM/2025 | 201819 |[D] SMALLINDUSTRIES DEVELOPMENT BANK OF INDIA (E-FILE)
10 | ITA9172/MUM/2025 202223 | [A} SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA {E-FILE)
i1 | ITA 9173/MUM/2025 2023-24 | [A] SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA {E-FILE)
12 | ITA 9202/MUM/2025 2015-16 | [D] ViGS REALTY CONSTRUCTION PRIVATE LIMITED {E-FILE)
13 | ITA 9203/MUM/2025 2016-17 . | [D] VGS REALTY CONSTRUCTION PRIVATE LIMITED (E-FILE)
14 | ITA 9207/MUM/2025 2012. | {D] JITENDRA VALLABHIL DEDHIA (E-FILE)
15 | ITA 9215/MUM/2025 2016-17 | [A] SACHIN SHANKARRAO KAWALE (E-FILE)
16 | ITA 9219/MUM/2025 201314 | A SHIRISH CHANDRAKANT SHAH (E-FILE) ,
17 | TTA9220/MUM/2025 | .2014-15 | [A] SHIRISH CHANDRAKANT SHAH (E-FILE)
18 | ITA 9228/MUM/2025 2015-16 | [A] SHIRISH CHANDRAKANT SHAH (E-FILE}
19 | ITA9222/MUM/2025 | .2016-17 |[A] SHIRISH CHANDRAKANT SHAH (E-FILE)
20 | ITA 9223fMUM/2025 2017-18 | [A] SHIRISH CHANDRAKANT SHAH (E-FILE)
21 | ITA 9224/MUM/2025 2018-19 | [A] SHIRISH CHANDRAKANT SHAH (E-FILE)
22 | ITA6SIMUM/2025 | 2011-12 | [D] UTKARSHA VIVEK PARKAR (E-FILE) il
23 | ITA 6930/MUM/2025 2015-16 fA} MANAS VYAPAR PRIVATE LIMITED {E-FILE)
24 | ITA 6991/MUM/2025 2015-16 E‘A] MANAS VYAPAR PRIVATE LIMITED (£-FILE)
25 | ITA 6992/MUM/2025 2015-16 | [A] MANAS VYAPAR PRIVATE LIMETED (E-FILE)
26 | ITA 8999/MUM/2025 201718 | [A] SAYEED MUKIM KHAN '
7 | WA 7822/MUM/2025 2017-18 | [A] MRS NAJMUSSAHER SAEED KHAN
28 | ITA7987/MUM/2025 | 2026-2027 |{[A]VIDYA VARDHINI FOUNDATION TRUST (E-FILE)
29 | ITAB759/MUM/2025 | 2017-18 | [A]JAWED HUSEN MOHAMMED (E-FILE) -
30} 1A 8760/MUM/2025 2018-19 [ [A] iAwED HUSEN MOHAMMED {E-FLLE)
31 | ITA 8761/MUM/2025 2019-20 | [A} JAWED HUSEN MOHAMMED (E-FILE)
32 | CO 222/MUM/2025 2017-18 [?X} JASMIT AMARIIT TIBB |
33 | ITA 4345/MUM/2025 | 201718 [D] JASMIT AMARIIT TIBB (E-FILE)
.34 | ITA9141/MUM/2025 2014-15 | [A] SHIV PRAKASH ROONGTA HUF {E-FILE)
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~ INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF I BENCH FOR 11- MARCH 2026 (WEDNESDAY)

AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

BEFORE HON'BLE BEENA PILLAI JUDICIAL MEMBER

IN COURT ROOM 4

srl | Appeal NUnibef A$::‘: Assessee Name Relmarks-
i ﬂ\m 2022 | 2019-20 | [A] PARAMOUNT PICTURES INTERNATONAL LTD.

2 | 4a10 /1\%?4/2023 202122 |[A] SLACK TECHNOLOGIES LIMITED |

3 | 1256 ”\:E‘I‘W 12025 | 2019-20 [A] INDIA MAX INVESTMENT FUND LIMITED (E-FILE)

4 L420/MUM /2025 _2015-1_7'- [A] URMI DEBORDHI ROY -

5 | o0 /nﬁ\w /2025 | 201920 | [A] BIRLA CARBON U.S.A,, INC (E-FILE)
N A 01020 | VA INTERNATIONAL SPECIALTY PRODUCTS (INDIA) PRIVATE.

5817/MUM/2025 LIMITED (E-FILE) -

7 | soss /Mr{]ﬁl 12025 | 201819 | [A] ZEE ENTERTAINMENT ENTERPRISES LIMITED

8 | 7804 /I\:m‘ /262-5 | 2023-24 :_[A}' AZENTIO SOFTWARE PRIVATE LIMITED (E-FILE)
9 | gt ji\m,l /20'25" 2023-24 |[A] RE_FIN_ITNTRANSAC&ON SERVICES LIMITED

10 | go7g ﬁim' /2025 | 201819 [D] DELOITTE TOUTCHE TOHMATSU INDIA LLP (E-FILE)

11_' 507 /IVIT.trJ?rT /2025 | 2019-20 | [D] DELOTTTE TOUTCHE TOHMATSU INDIA LLP (E-FILE)

22| cgamumraoze | 201617 | A ARC LINE (E-FILE)
13 584;;&)3026 2017-18 | [A] ARC LINE (E-FILE) ‘_
14 '2701 /,\jm‘ 12002 | 2010-2011 AT PRAKASH VENKATAKRISHNAN ‘
15] 5 /!\m'l 12023 | 2010-2011 | [A] PRAKASH VENKATAKRISHNAN ((ROCA))

Assistapt Registrar]




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF J BENCH FOR 11-MARCH-2026 (WEDNESDAY)

AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER

IN COURT ROOM 4

Srl | Appeal Number A‘S_,Z ra“rt | ‘Asse‘ssee Name . | Remark§

1| 2430 ﬁ\m,] /2010 | 201314 | [A] ORACLE FINANCIAL SERVICES SOFTWARE LIMITED

2| 2097 /!\}IE}?/I 2010 | 201314 | [DIM/S ORACLE FINANCIAL SERVICES SOFTWARE 7D

cll ﬂ\f"TJf‘w 2010 | 20112 |1A] ogAcLE FINANCIAL SERVICES SOFTWARE LTD.

4| 4e6 /l\f‘m‘ /2015 | 2012-13 | [A] ORACLE FINANCIAL SERVICES SOFTWARELTD, -

5 | c376 ﬂ\ﬁ‘q 12019 | 2012-13 | [D}M/S. ORACLE FINANCIAL SERVICES SOFTWARE LTD
16 | s37 /NIIE?,I /201 | 2011-12 | [D} M/S. ORACLE FINANCIAL SERVICES SOFTWARE LTD

7 | soz/mUMy2019 | 201516 | [AT UNILEVER INDUSTRIES PVT LTD.

8 | 4syy /l\flma /2004 | 2020-2021 [A] VALMET FLOW CONTROL PRIVATE LIMITED (E-FILE (ROCA))
» A | 00091 |IA RELATIONSHIP PROPERTIES PRIVATE LIMITED (E-FILE

4909/MUM/2024 | (ROCA))

10} 500 /MIJQ 12026 | 2017-18 | [A] MOHAMMED UMAR RAIS AHMED QURESHI ((SMC))

1| 4/‘MIJQ /2626 | 2014-15" | [A} TERROIR INDIA WINERIES PRIVATE LTD (E-FILE(SMO))

12 575/MIJ3 12026 ' 2011-12 ‘:[A} AMARSHI HARAKHCHAND GADA (E-FILE(SMC))

13 cg /MIJQ 12026 ' 2017-18 | [A] DIPIKA MEHUL KOTHARI (E-FILE(SMO)) |
W A 20192020 | /A1 SHRT SHANKESHWARA PROPERTIES AND ASSOCIATES (E-

683/MUM/2026 FILE(SMC))

15 697/MIJQ/2026_ 2015 - 16 | [A] JASH ARORA (E-FILE(SMC))

16| son /MIJQ 12026 | 2015-16 | [A] SUBHASH BHAWARLAL SOLANKI (E-FILE(SHC))

17| 03 /MIJQ /2026 | 2019-20 | [D] ABANS METALS PRIVATE LIMITED (EFILESMC)
18| 250/MIJQ/2026 2015-16 [A‘].ANKUR‘FOUNDATION_ (SMCY) |
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